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to state at what stage 18 the scheme
of opening a research centre for the
development of jJet engines 1n co-
ordmmation with the Mmstry of
Defence and the Council of Scientific
and Industnal Research?

The Deputy Minister of Scientific
Remsearch and Cultural Affatrs (Dr.
M M. Das): The Gas Turbmne Research
Centre has started functioming at the
Indian Air Force Maintenance Centre,
Kanpur, and work on a few projects
has been 1nitiated Recruitment of
staff for the centre 15 1n progress
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Survey of India

1686. Shrt S. M. Banerjee: Will the
Mimste: of Scientific Research and
Cultural Affairs be pleased to lay a
statement on the Table showng

(a) the number cf projects with
their names in which the Survey of
India had undertaken survey work
during the Firt Five Year Plan
penod

(b) the amount spent for such sui-
vey work,

{¢) projects :m which the Survey
of India has started work during the
Sefond Five Year Plan period; and

1d) the amounts likely to be spent?

The Deputy Minister of Scientific
Redtarch and Cnltural Affairs (Dr.
M. M. Das): (a) to (c) A swatement
shewmg the projects undertaken
during the First and the Second Plan
penod< and the expenditure incurred
thereon according to available infor-
mation, 15 laid on the Table of the
House [See Appendix III annexure
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(&) No accurdie esumate can 'be
given of the further amounts lkely
to be spent on each project at this
«tpge

Survey of India

1667 Shrt S M. Banerjee. Will the
mnister of Scientific Research and
csltural Affairs be pleased to state

(a) whethaa certain sections of the
gurvey of India have been declared
as¢ Industrial undertakings,

(b) if <o the basis of such declara-
tion,

\¢) the reasons for excluding other
sections, and

(d) whether the excluded sections
art also to be declared as industral
undertakings’

The Deputy Mimster of Scentific
gpesearch and Cultaral Affairs (Dr.
M M Das). (a) Ye« Sir

(b) The Sections conCerncd come
within the purview of the term ‘Indus-
ir1al Establishment® as defined 1n
(ause (e) of Section 2 of Industnal
Emplovment (Standing Orders) Act,

1946

«¢) The other Sections do not fall
within the purview ,of the term
«yndustrial Establischment”

(d) No, Sir





